Title: Regarding hunger strike of the Community Health Workers (C.H.W.) in Haryana and Rajasthan.
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MR. DEPUTY-SPEAKER: Shri Acharia, he has taken up the matter during "Zero Hour'. It cannot be a matter
for discussion. | have called Shri K.P. Singh Deo.
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MR. DEPUTY-SPEAKER: Shri Ramji Lal Suman, | cannot compel the Government to give a reply.
...(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Ramji Lal Suman, you should know this is "Zero Hour'. You cannot compel
the Minister to reply.

...(Interruptions)

SHRI K.P. SINGH DEO (DHENKANAL): Mr. Deputy-Speaker, Sir, | am raising a matter of urgent public
importance...(Interruptions)
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MR. DEPUTY-SPEAKER: | cannot compel the Government to reply.

...(Interruptions)
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MR. DEPUTY-SPEAKER: Now, Shri K.P. Singh Deo will speak.
...(Interruptions)
MR. DEPUTY-SPEAKER: Nothing will go on record now.
(Interruptions) ...(Not recorded)

SHRI K.P. SINGH DEO (DHENKANAL): Sir, | am raising a matter of urgent public
importance...(Interruptions)

SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, of course, | would have expected the hon. Minister for
Parliamentary Affairs not only to report it but report it with sympathy.

SHRI PRAMOD MAHAJAN: Sir, | would report it with all sympathy.
SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, let it be with PMO sanction or at least with GoM sanction.

MR. DEPUTY-SPEAKER: Even without any sanction, he has already assured them that it will be
communicated to the concerned Minister.



